
HIGH COURT OF JAMMU AND KASI{MIR
(oFFICE OF THE REGISTRAR GENERAL AT SRTNAGAR)

***X***:{(

ORIftitt

No S8( oateo 2Blol lt* t+

In the interest ol' aclrninistration ancJ in partial

modification of High Court Order No.944 dated 02-Ot-ZOl6, Shri

Abdul Nasir, Sub-judge(LRP) l-ligh Court Wing, Srinagar is tansferred

and appointed as Secretary, High Court Legal Services Committee.

By Order. IL, ilVflVrN
(Sanjay Dhar)

Registrar General

N,, ts> UFqofB o.,"a > 11n? lml?
Copy to the:-

1, Principal Secretary to l'lon'l-rle-llte Chiel'Jurstice, High Court of J&K,
Srinaga r.

2. Secretary to Hon'ble Mr.Justice Ali Molranrmad Magrey(Chairman,
High Court Legal Services Comrr"rittee).

...,for information ol' tlis Lordship.
3, Registrar Judicial High Court of j&K, Jammu/Srinagar.
4. Member Secretary, J&l( State t-cgal Services Authority, Srinagar.

5. Shri Ajay l(umar Gupta, Joint Rcgistrar(Juclicial/f']rotocol) l-ligh CoLrrt
Wing, Jammu.

6 Shri Abdul Nasir, Sub-Judge(LP.P) l-ligh Court Wing, Srinagar.

t € Incharge, NIC, High Court of J&K, Srinagar.
I

"for information and furt'er n/a' 
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